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MRS.	MINAXI	MUKUNDRAI	BHATT	(who died intestate on 10-08-2022), 

being Owner & registered Member in respect of Residential Premises, being 

Flat No. C-007 & Flat	No.	C-	008	(each Adm. 450 Sq.Feet Carpet Area), both 

on First Floor of Wing “C” in Building viz. JAY	BHAWANI	MATA, situated at 

Govind Nagar, Sodawala Lane, Borivali(W), Mumbai-400 092; and holding 5 

fully paid up shares vide Share Certi�icate No.38 in respect of Flat No. C-007 

& Share Certi�icate No.39 in respect of Flat No.C-008 in the Share Capital of 

the Society viz. JAY BHAWANI MATA CHS.LTD. The aforesaid Society hereby 

invites claim/objection from the heirs or other claimants/ objector/s to the 

transfer of the said shares and interest of the deceased member in 

capital/property of society within a period of 7 (seven) days from the 

publication of this notice, with copies of such documents and other proofs in 

support of his/her/their claims/objections for transfer of shares and 

interest of the deceased member in the capital/ property of the society. If no 

claims/objections are received within the period prescribed above to the 

below mentioned Society, the said society shall be free to deal with the 

shares & interest of the deceased member in the capital/property of the 

society in such manner as is provided under the bye-laws of such society. The 

claims/objections, if any, received by the below mentioned Society for the 

transfer of the shares & interest of the deceased member in the 

capital/property of the society shall be dealt with in the manner provided 

under the bye-law of the society. A copy of the registered bye-laws of the 

society is available for inspection by the claimants/objectors, in the of�ice of 

the aforesaid society/with the secretary of the society from the date of 

publication of the notice till the date of expiry of its period.

PUBLIC NOTICE

DATED	:	14-04-2023	 Sd/-
	For JAY	BHAWANI	MATA	CHS.LTD.

Hon’ble Secretary/Chairman	

DEEMED CONVEYANCE PUBLIC NOTICE
AAI PArVATI PhAsE NO. 1 CO-OP. hsg. sOC. LTD.

Add :- Behind ragai gaondevi Mandir, ganesh Nagar, Dombivali (W), 
Tal. Kalyan, Dist. Thane-401301

regd. No. TNA/DOM/hsg/TC/27930/2015
Has applied to this office under section 11 of Maharashtra 

Ownership Flats (Regulation of the promotion of Construction, Sale, 
Management and Transfer) Act, 1963 for declaration of Deemed 
Conveyance of the following property. The next hearing is kept on - 
25/04/2023 at 3.00 p.m. 

respondents - 1) Smt. Vithabai Parashuram Patil, 2) Shri. Uttam 
Parashuram Patil, 3) Smt. Vidya Parashuram Patil, 4) Shri. Anand 
Parashuram Patil, 5) Shri. Pratap Parashuram Patil, 6) Shri. Kamlakar 
Parashuram Patil, 7) Shri. Narahari Babu Patil, 8) Shri. Ratan Babu Patil, 
9) M/s. Vishwaroop Developers Builders and Contractors, Prop. Shri. 
Narhari B. Patil and those who have interest in the said property may 
submit their written say at the time of hearing in the office mention 
at below address. Failure to submit any say it shall be presumed 
that nobody has any objection and further action will no take.

Description of the property - 
Mauje shivaji Nagar, Tal. Kalyan, Dist. Thane 

Old survey No. New survey No. hissa No. Plot No. Area
216 3 12 - 100 Sq. Mtr.
216 3 13 - 780 Sq. Mtr.

Total 880 Sq. Mtr.
Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 13/04/2023

sEAL sd/-
(Dr. Kishor Mande)

Competent Authority & District Dy. 
registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
DIshANk CO-OP. hsg. sOC. LTD.
Add :- R. J. Complex, khadakpada, kalyan (W), Tal. kalyan,  

Dist. Thane-421301
Regd. No. TNA/kLN/hsg/TC/26309/2014-15

Has applied to this office under section 11 of Maharashtra 
Ownership Flats (Regulation of the promotion of Construction, Sale, 
Management and Transfer) Act, 1963 for declaration of Deemed 
Conveyance of the following property. The next hearing is kept on - 
25/04/2023 at 4.00 p.m. 

Respondents - 1) M/s. D. J. Builders and Developers through 
Partner, 2) M/s. D. J. Partner by Builders and Developers through 
Partner Shri.  Chunilal Devji Shah, 3) Shri. Ananta Narayan Kene, 4) 
Shri. Vaman Narayan Kene, 5) Smt. Asha Dinkar Patil, 6) Smt. Anusaya 
Narayan Kene, 7) Smt. Deepali Deepak Raut, 8) Shri. Rameshwar 
Naresh Dongre, 9) Smt. Shalini Sudarshan Bhane, 10) Smt. Shilpa 
Naresh Dongre, 11) Smt. Shilpa Naresh Dongre, 12) Kalpesh Co. Op. 
Hsg. Soc. Ltd. and those who have interest in the said property may 
submit their written say at the time of hearing in the office mention 
at below address. Failure to submit any say it shall be presumed 
that nobody has any objection and further action will no take.

Description of the property - 
Mauje gandhare, Tal. kalyan, Dist. Thane 

New survey No. hissa No. Plot No. Area
42 3 & 4 1210 Sq. Mtr. 1570.1 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 13/04/2023

sEAL sd/-
(Dr. kishor Mande)

Competent Authority & District Dy. 
Registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
jAY MAA jAgDAMBA CO-OP. Hsg. sOC. LTD.

Add :- Near Khadan Chinchpada Road, Katemanivali, Kalyan (E), Tal. Kalyan, Dist. Thane
Regd. No. TNA/KLN/Hsg/TC/18056/2006-07

Has applied to this office under section 11 of Maharashtra 
Ownership Flats (Regulation of the promotion of Construction, Sale, 
Management and Transfer) Act, 1963 for declaration of Deemed 
Conveyance of the following property. The next hearing is kept on - 
25/04/2023 at 12.00 p.m. 

Respondents - 1) Smt. Kalubai Padu Pawshe, 2) Smt. Latabai 
Padu Pawshe, 3) Smt. Sugandha Indrya Pawshe, 4) Smt. Nisha Indrya 
Pawshe, 5) Smt. Asmita Indrya Pawshe, 6) Smt. Bablita Indrya Pawshe, 
7) Shri. Dhanesh Indrya Pawshe, 8) Smt. Jijabai Baglya Pawshe, 9) Shri. 
Dinesh Baglya Pawshe, 10) Smt. Aruna Baglya Pawshe, 11) Smt. Saroj 
Baglya Pawshe, 12) Shri. Sachin Baglya Pawshe, 13) Smt. Manjubai 
Mahadu, 14) Smt. Sakhubai Prabhakar, 15) Smt. Shakuntala Gurunath, 
16) Smt. Shantabai Balaram, 17) Smt. Chhaya Pundalik Birade, 18) 
Shri. Madan Balaram Pawshe, 19) Smt. Sita Santosh Phulore, 20) Shri. 
Suresh Balaram Pawshe, 21) M/s. Suyog Construction (M/s. Suyog 
Construction and Developers), Partnership Sanstha through Shri. 
Jaichand H. Kesharvani and those who have interest in the said 
property may submit their written say at the time of hearing in the 
office mention at below address. Failure to submit any say it shall 
be presumed that nobody has any objection and further action will 
no take.

Description of the property - 
Mauje Katemanivali, Tal. Kalyan, Dist. Thane 

Old survey No. New survey No. Hissa No. Area
40/6/2 - - 1478 Sq. Mtr. out of 

2760 Sq. Mtr.
Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 13/04/2023

sEAL sd/-
(Dr. Kishor Mande)

Competent Authority & District Dy. 
Registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
NEw grEEN wOOD COMPLEx CO-OP. Hsg. sOC. LTD.

Add :- Mashacha Pada road, Kashimira, Post Mira road (E),  
Tal. & Dist. Thane-401107

regd. No. TNA/(TNA)/Hsg/TC/15548/2004-05
Has applied to this office under section 11 of Maharashtra 

Ownership Flats (Regulation of the promotion of Construction, Sale, 
Management and Transfer) Act, 1963 for declaration of Deemed 
Conveyance of the following property. The next hearing is kept on - 
25/04/2023 at 4.00 p.m. 

respondents - 1) M/s. Creative Builders, 2) Shri. Jagannath 
Janardan Patil, 3) Shri. Prafulchandra Janardan Patil, 4) Smt. Rajshree 
(Nalini) Narendra Raut, 5) Smt. Shalini Subhash Mhatre, 6) Mira 
Bhayandar Municipal Corporation, 7) M/s. Hiral Homes Partner, i) Shri. 
Tarun P. Vyas, ii) Smt. Chhaya Kamlesh Boria and those who have 
interest in the said property may submit their written say at the time 
of hearing in the office mention at below address. Failure to submit 
any say it shall be presumed that nobody has any objection and 
further action will no take.

Description of the property - 
Mauje Kashi, Tal. & Dist. Thane 

Old survey No. New survey No. Hissa No. Plot No. Area
- 20 3 - 2902.50 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (w), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 13/04/2023

sEAL sd/-
(Dr. Kishor Mande)

Competent Authority & District Dy. 
registrar Co.Op. societies, Thane


